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t [THE MINIS' EROF EDUCATION
AND YOUTH SERVICES (PROF.
V.K.R.V. RAO) : (a) Five.

(b) 111,339 kilt neters (including 23,306
kilometers during holidays).

(¢) It is not pt «ible to determine the
mileage for ofl cers and non-gazetted staff
separately, is all the entries in the log books
are sign :d by gazetted officers, and much
labout would be involved in collecting such ¢
ita which would not be commensurate wit .
the result likely to be achieved.

(d) The availa >ility of staff cars for
officers and staff ; like is dependant upon the
demands of arge Ministry on a restricted
number of such cars and their serviceability
at any given time.

(e) The staff c«rs are made available in
accordance with rules governing their use
which, inter < '«;. stipulate that they may be
used b ?tween residences and offices on bona
jidt duty on certain conditions, and for noi -
duty purposes on payment.

(f) The details >f journeys are required to
be entered by the officers using the cars or by
private secretaries or personal assistants on
behalf of very senior officers.
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uf [PROPAGATION OF HiNDI
FOREIGN COUNTRIES

IN

709. SHRI NAWAL KISHORE : Will the
Minister of EDUCATION AND YOUTFI
SERVICES be pleased to state :

(a) whether it is a fact that at its seven
teenth sitting held on the 4th September’
1965, the Kendriya Hindi Siksha Samit'
(Central Hindi Teaching Committee) had
appointed a sub-committee to prepare a
comprehensive scheme for the propagation
of Hindi in foreign countries;

(b) whether it is a fact that at its sitting
held on the 27th April, 1966, a scheme
prepared by this committee was accepted by
Government;

(c) if so, what are the main features of
the scheme; and

I (d) whether Government propose to give
effect to his scheme through the Indian
Council of Cultural Relations;

fl ] English translation.
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(it) wwom F frfem T T[THE MINISTER OF STATE IN THE
aforam % fag Wi qEETE H | MINISTRY OF EDUCATION AND YOUTH
£ o ' SERVICES (SHRI BHA-KT DARSHAN) :
L1 I 4 wfgaragltys 70 0% (a) to (c) A scheme to popagate Hindi abroad,
qae  HiggrEATE F FAIA

| mainly in the Caribbean countries, South-East
(iii) wiFrog Favie fgt TR

and West Asian countries and in the advanced
countries like U.K., U.S.A., U.S.S.R., France,
| West Germany, was sanctioned in February,
¥ fm a qw{{" T FA0) 1970. The main programmes proposed to be
i - implemented under the scheme during the
(iv) fafar T:Tm AT FTIA T Eolurth Five Year Plan  period are as
: g . - - elow:—e
adats Aearst § (A & . . o
) - (i) Free gift of a Hindi Press to the
arfeomr @ oo T JEIF] Government of Mauritius.

w1 qTA AEqT § ANET HIAT (ii) Grant of one senior Fellowship and
R R - one junior Fellowship to the Government of
(v) Fqas-wfar & 9 FT H fm Mauritius for training in different —aspects
difro % 21y fa fzdr Fmei| of publishing.
) artren (ii1) Free supply of books for the Hindi
% fAg awr =g qar AT Library established in Mauritius.
TTHET  F faa BRI

(iv) Bulk purchase of books to be
) published in Mauritius for distribution to
(\-i )y fTATe, fafaerz @1w T4 various libraries and public institutions in

qfﬁwqm%m India.

(v) Grant of travel cost and hospitality to
T two/three Hindi writers from Mauritius to
. participate in writers camp.
i) Tev = fadt aforor . : o .
(v i) s A (vi) Establishment of Hindi and Sanskrit

% wemaq & g Aral oW # | libraries in Surinam, Trinidad and Guyana.
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t[ ] English translation.
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(vii) Grant of Fellowships of two years
duratioi at the rate of two from each of the tl
-ec countries for study of advanced Hii di
and Hindi teaching-

(viii) Conti uance of Hindi Lecturers one
each in Surinam, Trinidad and Guyana.

(ix) Cooper itive project of the Central
Institute of Indian Languages with
Universitites n UK. and U.S.A.

(x) Develof mnt of Library with Hindi
and S mskrit books in Nepal.

(xi) Joint ndo-Nepalese project
production ol bilingual dictionaries.

for

(d) For the j resent, these programmes are
being impl- muted by this Ministry directly
with tl 1 cooperation of the Ministry of Extei
tal Affairs.]

J [REQUIREMENT H> VISAS FOR SNORT
VISITS TO INDIA
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169. SHRI i URAJ PRASAD : Will the
Minister 1 f HOME AFFAIRS be pleased to
stae

(a) whether i is a fact that the Government
of India iiave waived the requirement of visas
foi short visits to the country; and

(b) if so, th< date from which these nnli-

is will b'" enforced?]
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fTranslerred rom the goth April, 1970,
*[ ] Englist transiation.
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*[[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b)
The requirement of visas has been waived in
respect of nationals of the countries mentioned
below coming for stay up to 90 days with
effect from the date indicated against each

Date

(qun!r}'

Norway . . . 1-7-1969
Finland 1-7-196g
Sweden 1-7-1969
Denmark . . 1-7-1960
Federal Republic of Ger-

many 4 I=11-1005)

Yugoslavia 16-5-1970

Foreign tourists other than those entering by
land and nationals of the People's Rebublic of
China, Taiwan (Formosa) Portugal, Pakistan
and Rhodesiu and South Africans of European
extraction who come without visas, can also

be granted facilities for stay up to ai
days.]
f ] English translation.



